FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptey Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OFMANPASAND BEVERAGES LIMITED

et iinent —

RELEVANT PARTICULARS e
1 Name of corporate debtor MANPASAND BEVERAGES LIMITED
2. Date of incorporation of corporate debtor | December 17,2010
3. Authority under which corporate debtor is

incorporated / registered

Registrar Of Companies, Ahmedabzxd:r(;ﬁji'z’:i'd{” P .‘

4. Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

L15549GJ2010PLC063283

Savli,

5. Address of the registered office and | 1768 & 1774 Paiki 1. Village: Manjusar, Tal:
principal office (if any) of corporate | Vadodara 391775, Gujarat India
debtor T R L N
6. Insolvency commencement date in March 1, 2021(Order received on March 6, 2021)
respect of corporate debtor e
7. Estimated date of closure of insolvency | August 28, 2021
resolution process
8. Name and registration number of the | Mr. Arpan Maheshkumar Shah:
insolvency professional acting as interim | IBBI/IPA-001/IP-P01847/2019-2020/128672
resolution professional ) EA e g e o T
9. Address and e-mail of the interim | 301, Shoppers Plaza-4, Opp BSNL. C G Road.
resolution professional, as registered with Navrangpura, Ahmedabad 380009 Gujarat: ‘
the Board email: arpan@caarpanshab.com R
10. | Address and e-mail to be used for | 301. Shoppers Plaza 4, Opp BSNL. C G Road.
correspondence  with  the  interim | Navrangpura, Ahmedabad 380009 Gujarat;

resolution professional

email: cirpmbli@gmail.com

11. | Last date for submission of claims

March 20, 2021

12. | Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

Name the class(es): Not Applicable

13. | Names of Insolvency Professionals
identified to act as  Authorised
Representative of creditors in a class
(Three names for each class)

Not Applicable

14. (a) Relevant Forms and
(b) Details of
representatives
are available at:

authorized

(a) Weblink: https:/ibbi.gov.in/home/downloads
Physical Address:Same as Pt. No. 10
(b) Not Applicable

|

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a

corporate

insolvency resolution process of Manpasand Beverages Limitedon March 01, 2021.

The creditors of Manpasand Beverages Limited, are hereby called upon to submit their claims with proof

on or

beforeMarch 20, 2021to the interim resolution professional at the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All
submit the claims with proof in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

other creditors may

Name and Signature of Interim Resolution Professional:
Arpan Mahesgk
Insolvency Professional

IBBI/IPA-001/IP-P.01847/2019-2020/12862 *

Place: Ahmedabad
Date:  March 7, 2021
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Geote?(tile GC{_ Geo Grid. Geo Com pply_ot 21él 5212 dil. 20.02.2021 ol A% WER veAR XxI @I 2 60 aileell 2id oilRA vl wid — s ANER "l,l,[é%l, up to 31.03.2021 i
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g. | siulRe eaeR el S-rllca-Al [ 1 w2l 2021
W3 Al (2082 HouL dAidlw £ A 20:4)

9. | Snrlica-fl Rty ulza yel| 2l 2¢, 2021
el AU A Al
“ g;;ﬁ:;ﬁ:j,g:lﬁl:ﬁga s ‘I};]BIQ/TDXQ()LOT/?L%;::7E$Q 2020/12862 POST OFFER ADVERTISEMENT IN ACCORDANCE WITH REGULATION 18(12) OF THE SECURITIES AND EXCHANGE BOARD OF INDIA (SUBSTANTIAL ACQUISITION OF SHARES AND TAKEOVERS) REGULATIONS, 2011
3ot st A 2B ot (AS AMENDED) (“SEBI (SAST) REGULATIONS”), WITH RESPECT TO THE OPEN OFFER TO THE PUBLIC SHAREHOLDERS OF
. | clisui Alady SRy At | 304, dud -y, olaiuviad wd,
WS AG AU 21 S-AS@ 9. A3, 143AYRL, AHELUE-3£000¢, IRd F A I R ‘ H E M 0 R G A N I ‘ S I I M I I E D
E-mail : arpan@caarpanshah.com
q0.| wruasizA W2 S-2Ru ugan | 301, dud vy, atuiwiad wd, . ) . . . .
M anag e »A S-Asa Al.29. 33, 4439421, HHEIE-3£000C, YR Registered Office: Plot A-71, TTC Industrial Estate, Near Thane Belapur Road, Kopar Khairane, Navi Mumbai - 400 709, Maharashtra; CIN: U24200MH2019PLC323176
E-mail : cirpmbl@gmail.com Tel: +91 94099 58550; Website: www.fairchem.in
qq.| el 9 sl el ardlun W 20, 2021
12| $rehu wlgarulata aa 1l sada OPEN OFFER FOR ACQUISITION OF UP TO 33,77,953 (THIRTY THREE LAKHS SEVENTY SEVEN THOUSAND NINE PAC 2
280 Elatailtl 42, 2 41 61 dl Aot 210 | qof (qoil) - - = euay el HUNDRED AND FIFTY THREE) FULLY PAID UP EQUITY SHARES OF FACE VALUE OF INR 10 EACH (“EQUITY
Uz R (2-91) ) se () dsn SHARES”), REPRESENTING 25.94% OF THE VOTING SHARE CAPITAL (AS DEFINED BELOW) OF FAIRCHEM * Number NIL NIL
13.| Qe ARgd HRAR S-iaddl | cusy 4ol ORGANICS LIMITED (“TARGET COMPANY”) FROM THE PUBLIC SHAREHOLDERS OF THE TARGET COMPANY BY FIH + % of Voting Share Capital NIL NIL
M AAAAL UM (SAUAHL 3 Un) MAURITIUS INVESTMENTS LTD (“ACQUIRER”), TOGETHER WITH FIH PRIVATE INVESTMENTS LTD (“PAC 17), PAC 3
- 3 = — - MR.NAHOOSH J. JARIWALA (“PAC 2”), MR. UTKARSH B. SHAH (“PAC 3”), JARIWALA TRADELINK LLP (“PAC 4”) AND
.| () Aeild s13d 214 (24) dod\~s https:/ibbl.gov.in/home/downloads " 5y « " * Number NIL NIL
R e AH00S TADELRILip LPAC 71 (TOGETHER THE ) W THER camscy AS Apessonacmm b | | [ L
uR Guasy 8. of)) el '
n Y — n ¢ _“) — 3 — — This post-offer advertisement is being issued by JM Financial Limited (“Manager to the Offer”), for and on behalf of the Acquirer PAC 4
2w 21’*'"]”‘““‘"[. ”{5‘ 5 5 "Hﬁ'? fn"?{?{f 53 {“ Eﬁ:“fl b‘“al“[‘f' gl O{‘ "‘;’ and PACs, pursuant to and in accordance with Regulation 18(12) of the SEBI (SAST) Regulations in respect of the Offer (‘Post - Number 209547 209547
2O ALY HAUUE AR [dR2erll shalke Orlearsll Ralegu W g sraul e Offer Advertisement”). This Post Offer Advertisement should be read in continuation of and in conjunction with: - - — —
e (a) the publicannouncementin connection with the Offer, made by the Manager to the Offer on behalf of the Acquirer and PACs * % of Voting Share Capital 161% 161%
Hruie Ao (A2 1 QRUERIA W 20, 202 11 1% 21l d yd Yaia 0d dH-i el t N%E dBSEonD ber 24 2020: ! Y 9 q ’ PAC 5
el 612 1.0 AH Rudd UUH Sr2lu DALY MFAAE AHE % S FRUAUHT A S, 0 an onbecember2a, s . ) - L
51511 AREIR 55 SASAMS ML @121 Y1 18 AHAL E1al 2% 523, 24 M ARIEIA (b) the detailed plubhc statgment in connecﬂor_] w_|th the Offer, pub[|sh9q on December 31, 2020 ‘!n all "eldmons of Financial * Number 412,287 412,287
yaard, ez g1 vt SAsARS M g1R sl oz 59 a3 9. Express (English), all editions of Jansatta (Hindi), and the Mumbai edition of Navshakti (Marathi) (‘DPS”); * % of Voting Share Capital 3.17% 3.17%
wil21 gl A s Y A8 29 520 €8 2uusfia agl, Sd/- (c) the Letter of Offer dated January 28,2021, in connection with the Offer (“LoF”); 77 Shares acquired by way of Offer
SreRu dilgaridaag un i udl sider u(}_eugme MéE (d) the Offer opening public announcement and corrigendum published on February 8, 2020 in all editions of Financial Express Acquirer
s e, Al : 6 e 2024 dorlad M32Aca (English), all editions of Jansatta (Hindi), and the Mumbai edition of Navshakti (Marathi). cquirel
; e IBBI/IPA-001/IP-P01847/2019-2020/12862 Capitalised terms used but not defined in this Post Offer Advertisement shall have the meaning assigned to such terms in the LoF. * Number 33,77,953 290
* % of Voting Share Capital 25.94% 0.00%
1. Name of the Target Company FAIRCHEM ORGANICS LIMITED PAOCO1 TR : :
2. Name of the Acquirer(s) and PACs Acquirer:
FIH Mauritius Investments Ltd * Number NIL NIL
PACs: + % of Voting Share Capital NIL NIL
FIH Private Investments Ltd PAC 2
Mr. Nahoosh J. Jariwala
SALE NOTICE M. Utkarsh B. Shah * Number NIL NIL
L ) Jariwala Tradelink LLP + % of Voting Share Capital NIL NIL
SURYA PHARMACEUTICAL LIMITED (In Liquidation) Nahoosh Tradelink LLP PAC 3
Regd Office: 1586, FF, Bhagirath Palace, Chandni Chowk, Delhi 110006 3. Name of the Manager to the Offer JM Financial Limited « Number NIL NIL
E-AUCTION 4. Name of the Registrar to the Offer Link Intime India Private Limited « % of Voting Share Capital NIL NIL
Sale of Assals under Insolvency and Bankruptoy Code, 2016 5 Offer Details PAC 4
Date and Time of E-Auction: Tuesday, 30.03.2021 '
11.00 a.m. to 02:00 ;I:.m. [With unlirnitec ILxLerg::n of 5§ minutes each) Date of opening of the Offer Tuesday, February 09, 2021 * Number NIL NIL
Safie of Assets owned by Surya Phamaceutical Limited (in Liguidation) forming part of Date of closure of the Offer Tuesday, February 23, 2021 + % of Voting Share Capital NIL NIL
Liguidation Estate foemied by the Ligudatar, appoired by the Hon'ble National Company 6. Date of payment of consideration Tuesday, March 02, 2021 PAC5
Law Tribunal, Special Bench, New Delhi vide order dated 08th August 2019, on “AS 15 ’ o
WHERE I5 BASIS™, “AS IS WHAT IS BASIS” , “WHATEVER THERE IS BASIS™, “NO 7. | Detais of Acquisition : * Number NIL NIL
RECOURSE BASIS™ and “WITHOUT ANY CLAIMICOMPENSIATION IN FUTURE™, The Sr.No,| Particulars Proposed in the DPS and LoF Actuals + 9% of Voting Share Capital NIL NIL
Salle will be done by the undersigned through the E-Auction platfarm provided at the Web 7.1 Offer Price (INR per Equity Share) | INR575.53 INR 575.53 7.8 Shares acquired after the DPS
Portal [htps:inciavction.auctiontiger.net) : -
5 m 72 Aggregate number of + Number of shares acquired NIL NIL
by Assat Lot H;#gl AIENEI'II Equity Shares tendered 33,77,953 290 ~ Price of shares acquired NA NA
1. | Commercial Property Land (39 year lease) and Rs. Rs. 7.3 égﬂ:’fggaeapeusrliigoied 33,77 953° 290 + % of Voting Share Capital acquired | NIL NIL
Building at SCO 141-142-143, Sector 438,|Lot1 ‘;3-53 ci-“ =7 Siqze Zf he Offer (leR) — 79 Post Offer shareholding of the Acquirer & PACS
igarh— rores| Crores :
Chandigarh - 180043 (Number of Equity Shares multiplied + Number 1,30,20,902° 96,43,239'
2. :;u lhatpaﬂl iparoetl :Imaand mleawrina age Hﬂ::f‘ Lot2 221-1 zﬂsl- by Offer Price per Equity Share) INR 1,94,41,13,290.09 INR 166,903.70 + % of the Vioting Share Capital 100.00%" 74.06%
years lease) at Industrial Growt ’ - — 75 Shareholding of the Acquirer and 7.10 Pre and post Offer shareholding Pre-Offer Post-Offer Pre-Offer Post-Offer
i:l';ha. D‘:: Jam:u “;:I] a.1d m"d;? il " Crores|Crores PACs before the agreements/Public of the public Shareholders
3, | A8 plant anc machinery, furmiture and fixtures 2n Rs. | Rs. Announcement (No. & %) « Number 33,7953 Nl 33,77,953 33,77,663
{fm|$ ”.;'t“fﬁﬂﬂ’ﬂ”rﬁ.ih"“.?;&a‘if ém*, Lot3 i ¢f£f, Acquirer + % of the Vioting Share Capital 25.94% Nil 25.94% 25.94%
Dist. - Jammu |J&K] + Number 63,47,609 63,47,609
PLEASENOTE: * % of Vioting Share Capital 48.75% 48.75% Note: o - )
1) ForLolMo. 1,2 & 3 bid Increase amount wil be Bs. 5,00,000/-: PAC 1 1. Transaf:honsmvolvmg acqwsmon of shares by way of agreements is yet to be consummated
2) The bidder who wants o buy the entire factony (land & building and plan & machinery) Number 1083 08 2. Assuming full acceptance in the Offer
should bid fior both LotMo. 2 & 3 indvidually; : : : The Acaui ’ . ! A - - .
o ) el . " et b - - quirer and the PACs including their respective directors accept full responsibility for the obligations of the Acquirer and the
3 LE?F:: Ef,':':lml . 2 will oy be confirmed i the Liguidator received & sucoassil bid for * % of Voting Share Capital 0.01% 0.01% PACs as laid down in terms of the SEBI (SAST) Regulations and for the information contained in this Post Offer Advertisement,
4) GSTas ;nplicahle wilbeextra PAC2 and for their obligations under the Offer.
Terms and Condition of the E-Auction are as under- * Number NIL NIL Inthis Post Offer Advertisement, all references to “Rs.” Or “INR” are references to the Indian Rupee.
1. ;hls Sale 'Hmlne r:]hf" be dr:r:i_lhwl;l}ﬂ::e Cnhr(lnll:;e E-#Imtwg im:fﬂ lnﬂflgm;mlﬂﬂ * % of Voting Share Capital NIL NIL This Post Offer Advertisement would also be available on the websites of SEBI (www.sebi.gov.in), BSE Limited
pcument contalning i sets, onling E-Auction orm, ndi ; 2 Limi ndi 's regi 1
Declaration and Undertaking Form, General and Technical Terms and Conditions PAC 3 (www.bseindia.com), National Stock Exchange of India Limited (www.nseindia.com) and the Target Company’s registered office.
ol the E-Auction Sale, are available at hitp:fembes|p,com. * Number 8,333 8,333
2 Fel_eq E;E;hul; Jroces ﬁ||r ht:dnar will commence :_!ﬂ"ﬁuaiﬁﬁw 1:'||3 ﬁﬂ§g$1 and % of Vioting Share Capital 0.06% 0.06% MANAGER TO THE OFFER REGISTRAR TO THE OFFER
eligibi idder will be conveyed on 27.03. orbidding on 30.03.2021. PAC 4 .
3. The infending bidders are required to deposit Eamest Money Depast (EMD) amaunt LINKIntime
siiner through MEFT/RTSS in e Account of “Surya Pharmaceutical Limited In * Number 1,12,327 112,327 JM FINANCIAL .
Liguidation” Account No. 33?92123626‘3. State Bank of India, Commescial Branch, * % of Vioting Share Capital 0.86% 0.86% JM Financial Limited Link Intime India Private Limited
Sector 17, Chandigarh, IFSC: SBINOD09926 on or before 26.03.2021. PAC 5 7th Floor, Cnergy, Appasaheb Marathe Marg, C-101, 247 Park, Lal Bahadur Shastri Marg,
4. The intending bidder is required bo provide folowing documents on or before ; o ; ; - i
pe Prabhadevi, Mumbai — 400 025, India. Vikhroli (West), Mumbai - 400 083
26.03.2021, i) Copy of the NEFT/RTGS Challan; i) Copy of PAM Card; §ii) Proof of * Number 2,21,006 2,21,006 Tel: +91 22 6630 3030/ +91 22 6630 3262 Tel:
) - : el: + 91 22 49186200
Identification (KYC), iv) Proof of Address, v) GST Cariificate along with documents as + % of Vioting Share Capital 1.70% 1.70% Fax: +91 22 6630 3330 Fax: +91 22 49186195
menfianad in E-auction Procass Infarmasion Document wiout which the bid i liable o - - : ax: +91 ) ax: + 1001z )
ba rajected. 76 Shares acquired by way of Agreements Emalli fa|rchem.open9ffer@1mfl.com Website: www.linkintime.co.in .
5. Sale will be cancelled If the balance sale consideration is not paid within stipulated time Acquirer Website: https:/www.jmfl.com Email: fairchem.offer@linkintime.co.in
mentianad in E-auction Process Information Document Number 2330757 2330757 Contact person: Ms. Prachee Dhuri Contact Person: Mr. Sumeet Deshpande
Sdi- * 9% [t} SEBI Registration Number: INM000010361 SEBI Registration Number: INR000004058
HARVINDER KUMAR JATANA * % of Voting Share Capital 17.90% 17.90% CIN: L67120MH1986PLC038784 CIN: U67190MH1999PTC118368
LMJUIDATOR IN THE MATTER OF SURYA PHARMACEUTICAL LIMITED PAC 1
Regn. No.: IBEIIPA-DOZIP-NI041B2017-18/11193
Hrireag: 47 ; - + Number NIL NIL
P Mo 0 o o N e P e
9 T e ) A * % of Voting Share Capital NIL NIL Place: Mumbai
Correspondence Address:
Date: (8.03.2021 SC0 2935-36, First Floar, Seclor-22C, Chandigarh - 160022
Place: Chandigarh Ph. Mo, BB14583727, ipsuryapharmai@gmail.com Adfactors 817
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